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ORDER

Counsel representing both the parties are present and stated that Mr

Venkataramanarao Nagarajan, was appointed as IRP in CP 511/IB/2017 vide

order dated 19.07.2017 passed by the Division Bench where the respondent is a

party and filed copy of the said order. In view of the submissions, the petitioner

is directed to make his submissions before the IRP. Accordingly the matter is

closed.

be

(K. Anantha Padmanabha Swamy)
Member (Judicial)



